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'FHB MINISTER- OF S'l!ATlE IN 
TR£ ,IVIINISTltY eF AGJtM:ULTUftE 
(SHRI ANNASAHEB P. SHINDE): 
(a) Shortage of over 7,000 tonnes of 
paddy and rice was found with the 
Miller-Purchasing Agents and Sto-
rage Agen1l3 of the Food Corporation 
of India in Orissa. The value of these 
stocks is reported to b!l approxima-
tely Rs. 60 lakhs. 

(b) No documents are reported 
to be missing. 

(c) The following actions have 
been taken by the Food Corporation 
of India; 

(i) Claims have been ,pre-
ferred with the Il1:3urance 
Companies in the case of 
shortages detected. 

(ii) Claims have also been 
preferred against the 
Insurance Companies in 
cases in which advances 
were outstanding. 

(iii) The Corporation is taking 
legal action against the 
defaulting agents as per 
the terms and conditions 
of the agreements with 
them. 

(iv) The Government of Oris-
sa have also initiated 
action under the Orissa 
Rice and Paddy Control 
Order, 1965 and 15 millers 
in Bolangir and Sambal-
pur districU3 are reported 
to have 'been arrested al-
ready on detection of short-
ages as a result of physical 
verification of stocks. 

lDdIa'8 naetlon to shooting down 01 
IsraeU llporismen by Arab 1Uen1J.8s 

in Munich 

122. sHru: P. M. MEBTA: 
SHRI SHRIKISHAN MODI: 

win the Minister 01 EDUCAroN 
AND SOCIAL W'EtP' ARE be pleased 
tei state; 

(II) whethe!' dlll'ing this year sports 
in Munich, the Arab Guerillas shot 
down the Israeli sportsmen; 

(b) if ;30, whether India did not 
condemn the action of the Arab 
Guerillas; 

(c) whether India has asked the 
International Olympic Committee to 
take serious action in future on such 
incidents; and 

(d) whether India is llkely to give 
any solution in this regard if so, the 
proposals likely to be moved in the 
Intwnational OlYllIlPic Committee? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE 
(SHRI D. P. YADAV); (a) Yes, Sir. 

(b) The oftlcial spokesman of the 
Government Of India in a statement 
issued on 6th September, 1972 ex_ 
pressed his shock at this tragedy and 
condemned the action. 

(e) and (d). The Indian Olympic 
Association which was consulted has 
informed that arrangements for 
holding the games'inclu~ng s<lfety 
of the participants are made by the 
city which hosts the event. The 
International Olympic Committee is 
fully seized of the position. 

Procurement price lor paddy and rice 
lor tbe year 1972-73 as sU&'gesteci hy 

A.P.C. 

123. SHRI P. M. MEHTA; 
SHRI PURUSHOTTAM 

KAKODKAR: 

Will the Minister Of AGRICUL-
TURE be pleased to state: 

(a~ whether Agricultural Prices 
CoauniISiOn has suggeeted higher 
procurement price for paddy and rice 
fOr the year 1972-73, if 80, what wu 
the total Increase; 
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(b) whether this report of Agri-
cultural Prices Commission was dii-
cussed during the Chief Ministen;' 
Conference held recently, if so, whe-
ther the Chief Ministers did not 
agree to iIG recommendations; and 

(c) what were the difterence 
opinion among them? 

of 

THE MINISTER OF STATE u( 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) The Agricultural Prices Commi-
ssion in its report on Price PoliC7 
for Kharif Cereals for 1972-73 re-
commended that for standard varie-
ties of paddy, the procurement prices 
for 1972-73 season be raised by Rs. 
2 per quintal in States where the 
current procurement prices are Rs. 
54 per quintal or below and by Re. 
1 where they are Rs. 55 per quintal. 
In the case of States where the cur-
rent procurement prices for the stan-
dard varieties of paddy are already 
Rs. 56 per quintal or above, the Agri_ 
cultural Prices Commission did not 
recommend any increase in price. 
The Commission has further recom-
mended that the procurement prices 
for other varieties may !be fixed keep-
ing in view the normal varietal dif-
ferences. As regards the prices of rice, 
the A.P.C. recommended that in all 
cases of increase in paddy prices the 
procurement prices for rice may !Je 
upgraded correspondingly. 

(b) and (cl. The report of the 
Agricultural Prices Commission was 
considered at the Conference of Chief 
Ministers held at New Delhi on 
30-9-72. The Chief Ministers ,ene-
rally accepted the lJ)l'OCurem.ent 
prjces of paddy and rice recommend-
ed by tbe Commission. 

Coafereue 01. Food ud Acrte8I--
onul..uoo held dIIrbIc Oetober, 19'JZ 

III DeUII. 

124. SHRI P. M.. MEHTA: 
SHRI SHRIKISHAN MODI: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether a conference of F.A.O. 
was held on 17th October 1972 in 
Delhi; , 

(b) if so, the subjects discussed 
and the decisiOns arrived at; 

(c) the number and names of 
countrie:; which participated in the 
Conference; and 

(d) whether Government has exa-
mined the recommendations of the 
Food and Agriculture Organization 
Conference! 

The MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P. 
SHINDE): (a) to (d). The 11th FAO 
Regional Conference was held in 
New Delhi from the 17th to the 27th 
October, 1972. The list of the 
Member-countries which participa-
ted and the Agenda which was dis-
cussed at the Conference are placed 
on the Table of the House. [PLaced 
in Ubraf1/. See No. LT-3643/72]. 
The official copy of the proceedings 
has not yet been received from FAO 
headquarters at Rome. 

PlalUled CroppJac .. tile coa.try 

125. SHRI P. M. MEHTA: 
SHRI PURUSHarT.A1tI 

KAKODKAR: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the current ,-ear is a 
test case in the field of planned crop-
ping in India; 

(b) If so, whether the Director 
General of the Indian Council of 
Agricultural Researeh has stated that 




